PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptey Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
NYLES SALES & INFRAPROJECTS PRIVATE LIMITED

Name of corporate debtor NYLES SALES & INFRAPROJECTS PRIVATE LIMITED
Date of incorperation of Cerporate Debtor 02.09.2014

N

w

Authority under which corporate deblor is incorporated / registered ROC Pune

Corporate Identity No. |/ Limited Liabilityl
{dentification No. of corporate debtor

U45100PN2014PTC177317

Registered Office : Plot No. 23/2, G-Block,
Bhagawan Market, Sambaji Nagar, Chinchwad
Pune, MH.-411019 [N,

Address of the Registered office and Principall
office (if any) of Corporate Debtor

Insolvency commencement date in respect of
Corporate Debtor

|Estimated date of closure of insolvency
resolution process

02.12.2022

30.05.2023

Name & Registration No. of the insolvency| Mr. Sandeep Bishan Swaroop Goel
Professional Acting as Interim Resolution I y Professional, Reg n No. :
professional 001/1P-P01363/2018-2019/12172

™

1604, Verona, Hiranandani Gardens, Powai,
lumbai Suburban, Maharashtra-400 076
*E-mail ID : goelsandeepb0@yahoo.com |

1604, Verona, Hiranandani Gardens, Powai,
Address & e-mail to be used for correspondence| Mumbai Suburban, Maharashtra-400 076

|Address and e-mail of the interim resolution
professional, as registered with the Board

with the interim resolution professional *Mob. No. : 9821186339
*E-mall ID : nylesalesip@gmail.com
11 |Last date for submission of claims 19.12.2022

o

Classes of creditors, if any, under clause (b) of sud-section (6A) of section 21, N.A
ascertained by the Interim Resolution Professional h

@

Names of Insolvency Professionals identified 1o act as Authorised Representative of
£ N.A.
creditors in a class (Three names for each class)

(a) Relevant Forms and {a) web link : hitps:/fibbi.gov.infenfhomefdownloads
(b) Details of Authorized Representatives are| (b) Physical Address : N. A.
available at:

Notice is hereby given that the National Company Law Tribunal (Mumbal Bench) has ordered the
commencement of a corporate insolvency resolution process of Nyles Sales & Infraprojects
Private Limited on vide order C. P. No. 4668/MB/C-1/2018 on date December 02, 2022.

The creditors of the Nyles Sales & Infraprojects Private Limited are hereby called upon
to submit their claims with proof on or before December 19, 2022 to the interim resolulion professionat
at the address mentioned against Entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the Entry No. 12, shall indicate its choice of
authorized representative from among the three insolvency professionals listed against Entry No.13 to
act as authorized representative of the class [specily class] in Form CA.

Submission of faise or misieading proofs of claim shall afiract penalties

Name and Signature of Interim Resokstion Professional : Mr Sandeep Goel
Date and Place i Mumbai & December 05, 2022

>
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SUPRA PACIFIC MANAGEMENT CONSULTANCY LIMITED

CIN: L7414084H1986PLCDGG54T
Registered Office: No: 3, Ground Floce Building Bo: 12, Amar Niketan
Nr. JB Magar Post Office, J8 Nagar, Andhen, East Mumbal, Mumbal ity MH 400059

CORRIGENDUM /ADDENDUM

TO THE POSTAL BALLOT NOTICE DATED 26.11.2022

This Compgendum has been issued fo correct the foliowing in the Postal Balol Nolice dafed
2611 2022 is50ed by the Compdny.

This coamigendum shall ba read in conjunclion with the Postal Ballot Motica, All other contents of the
Postal Ballof Motice, saveand excepd as amenced by this Cormgendurm, shall remaim uscharged.
Revizad cantants of the Postal Ballot Natice is set forth hareunder :

- For Special business a tem Mos. 1 of the Postal Baliot Notice relabing to Appointment of Mr
Hanjirikkapatil Sathurmuhammad Srwar (DN 09763877) as an Independent Director of (he
company, forthe waords * Ordinary Resolution” wherever appears in the special business at Hem Mos
1 of tha Postal Ballet Notice and i the Explanatary Stalemend under section 102 of the Companizs
A1, 2013 forBemmas. 1 of the Postal Ballot Notice shall be read as “Spectal Resolution”
Accordngly. all sharshobklers are requested nesd the coerigendum along wilh e malice and consider
passing of resolusions under special busness af ftem Nos. 1 of the Postal Ballol Motice as Special
Retolutian mstead ol Ordinary Resalulicn.

This Corrigendurn shall farm an integral part of the Postal Balot Motice cimulsied tothe sharsholdars
al the Cosmpany. Accondingly, 2l concerned sharsholders, Stock Exchanges, Depasilonies, Regisirar
and Share Transder Agen, agencies appointed for e-voting, other Authorities, regulatars, and all
olher concarned persans ane raquesied (o ake node of the abova changas.

This Corrigendum hall alan ke available a1 the wehsite pf the Company af waes suprapacific.com

For Supra Pacilic Managemen Cansultancy Lid
Sd-

Leena Yerhuvalh

Company Secratary - M. Mo. ACS 61387

VICEROY HOTELS LIMITED

Corporate Identity Number: L55101TG1965PLC001048
Regd. Office:Plot No.20, Sector-l, Survey No.64, 4th Floor,
HUDA Techno Enclave, Hyderabad, Telangana — 500081
Website : www.viceroyhotels.in, Email : secretarial.viceroy@gmail.com
Phone No : 91-40-40349828

Place: Kochi
[vate: 05122022

VICEROY

NOTICE OF 57™ ANNUAL GENERAL MEETING TO BE HELD

THROUGH VIDEO CONFERENCING/ OTHER AUDIO-VISUAL MEANS

Notice IS hereby given Ity

Meeting (AGM”) of the members of Viceroy Hotels Limited (“the
Company”) will be held on Friday, December 30, 2022 at 03:00 P.M.
IST through Video Conferencing/Other Audio-Visual Means (“VC/OAVM”)
facility, to transact the businesses as set forth in the Notice of the
AGM dated December 5, 2022.

The AGM will be held through VC/OAVM in compliance with the applicable
provisions of the Companies Act, 2013 read with Circular No. 14/2020
dated April 8, 2020, Circular No. 17/2020 dated April 13, 2020, Circular
No. 20/2020 dated May 5, 2020 and subsequent circulars issued in this
regard, the latest being Circular No. 2/2022 dated May 5, 2022 Issued
by the Ministry of Corporate Affairs (MCA) and circular No. SEBI/HO/
CFD/CMD2/CIR/P/2022/62 dated May 13, 2022 issued by Securities
and Exchange Board of India (SEBI), and other applicable circulars
issued in this regard (collectively referred as “Circulars”), permitting
the holding of AGM through VC/OAVM without physical presence of
members at a common venue.

In compliance with the above Circulars, electronic copies of the Notice
of the AGM and Annual Report for the Financial Year 2021-22 will be
sent to all the Shareholders whose email addresses are registered with
the Company/Depository Participant(s).

If you have not registered your email address with the Company/
Depository Participant(s) you may please follow below instructions for
registering/updating your email addresses:

Physical Holding[Register/Update the details in prescribed ISR-1 and
other relevant Form(s) with the Registrar and
Transfer Agent (RTA) of the Company, M/s Aarthi
Consultants Private Limited, at aarthiconsultants@gmail.com

Demat Holding [Please contact your Depository Participant (DP)
and register your email address and bank account

details as per the process advised by your DP

Members may note that the Notice of 57" AGM and the Annual Report
for the Financial Year 2021-22 will be available on the Company’s
website at www.viceroyhotels.in and websites of the Stock Exchanges
i.e., BSE Limited and National Stock Exchange of India Limited at
www.bseindia.com and www.nseindia.com respectively. The Notice of
57" AGM will also be available on the website of NSDL at
www.evoting.nsdl.com.

The members will have an opportunity to cast their vote electronically
on the businesses set out in the AGM Notice through remote e-voting
and e-voting during the AGM. The detailed procedure of remote
e-voting/e-voting during AGM by Members holding shares in Physical
mode and Members who have not registered their email ID with the
Company, is being provided in the AGM Notice.
For Viceroy Hotels Limited
. Sd/-
glaatze': Ig%/ﬂezr?zb&dz Dr. Govindarajula Venkata Narasimha Rao
Resolution Professional
IP Registration No. IBBI/IPA-003/IP-N00093/2017-18/10893

; T o e
Bank of Maharashtra ‘!-F:u:
o, Lalrs F IREDE A, LT AH T ’ I A -

T. H. KATARIA MERGBRRNGH firmgiri Apartment T, H. Kataria Marg, Mahim,
Mumbai 400016.¢ Phone: (022) 24220071, 8657472913 « Email: bom93@mahabank.co.in
HEAD OFFICE: “Lokmangal’, 1501, Shivajinagar, Pune - 411005.
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loan accounts. Notices sent to them by Registered Post have been returned undelivered to the Bank
They are therefore requested to pay off the liability and other charges and redeem the pledged se-
curities on or before 01.12.2022, failing which the said securities will be sold by the Bank in public
auction at the cost of the borrower at the Banks premises at 10.30 A.M. on 15.12.2022 or on any
other convenient date thereafter without further notice at the absolute discretion of the Bank. Parties

interested in purchase of the Gold Ornaments may participate in the auction.

—SrNo—T—Dateoftoam——T7—toamrAc Number—TRese

L | AVA4v/4)
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oa/-
Date : 02.12.2022 Branch Manager, THK Marg Branch Mumbai
Place: Mumbai Bank of Maharashtra

DHARANI FINANCE LIMITED

@ Regd. Offica PGP House, Mew No.59, Stering road, Nungambakiam, Ghennal G600 (X34
qp G Mo LES 19T THT99PLGOT 9162
Tet Bio: 91-44-2825 41762825 4609, 2831 1373, 2820 7482 Fax Mo 91-44-2823 2074
PoPoaouP | Emal D secrelasialE@dharanitinance.com Website: www.dharamilinance. com

L___NOTICE
32nd ANNUAL GENERAL MEETING (AGM], E-WOTING AND BOOK CLOSURE

Mplice is herety given that the 32nd Annual General Mesting (AGM)| of the Company wil be held on

Thursday, i 20 December 2022 3101100 AN (ST trowgh Vidgeo Canlenence (W Other udia-Aisual

Mears (0AVM) o transact the busingss, a5 setinthe noticeof AGM. senttothe members by emal

In vigrav af the cantirming COVID- 19 pandamic, the Ministry of Carporate Afairs(MCAL has vids its

cireular nos. 142020 ard 172020 dated Aprd 8 2020 and &prd 13, 2020, Circular Mo 2002020 dated

Miay 52020 and Circular Moo 0202021 dated Jaruary 15,2021 permitied the halding af the Annias

General mesting (AGM} hrough YTACAVM, withoul the physical prasence of the mambars at a camman

wine. AcCordingty the AR of the Compamy i3 also being hekd throdgh WG transact the business sel

out farth inhe Nofice of the AGM

In compliance with abowe circulars, elscinonic copigs af the natice of the AGM and annusd repor] Toe the

finanial year 2021-22 has been sent o all the sharshddens whase emall sddresses ane reqistered wilh

the Comparny / Depository participantis) in the permitted mode on 25th November 3022 The
reguirgmenls af sending physical copy af the Notice of e 32nd AGM and the Armual Repes] 1o the

Members have been dispensed with vide MGA and SEBI Circular. Sharehoklers hokding shares in

dematerialized mods ara raquesied io regisier their email addregses znd mobile ambers by clicking the

hitps:fimvestar.camesindiacom with the Companm's Register and Share Transler Agend, Cameo

Corporate Services Limed or email to Investar@canveoindia,com

Purzuant fo Section 108 of the Companies Act 2093 and Rule 20 of the Companias (Management and

Adminislration) Rules, 2014 and Requiation 44 ol the SEBI [Listag Obligalions and Disclosune

Reguirements) Begqulatons 2015, the Coonpany 5 provdiding remote e-vobing facdity remate e-voting)

lo all s mambers fa casl their vales an all resolutions set out in the Mobice of AGM. Addiianally, the

COMMpany i providing e BAciEy of voling throwgh g-vobing olathorm providid by GOSL during e AW

(E-viting). Detaled procedurs foe rermede e-voding'e-voting s pravided inthe Matice of AGM,

Memibers arg infarmed thal

8, The cui=0ff date for e purpose of remate e-voling or 21 the AGM is 22md December 2022

b Thea remate e-voting shak commence on 26,12, 2022 at 900 &M and shall end on 28122022 at
500 P after which e-woling plattorm shad be disabled by COSL

¢, Thase members, who shall be present in the AGA thraugh WM facility and have not cast thelr
vate on the Resolulions through remote e-voking and ans céherwise not barrad from doing 50, shall be
ebgibhe bo wote through e-yoling systerm during the AGM,

d. Membiers wha hava cast theirvite by remote e-voting priorto the AGM may aisa afiend participaie in
thaz AGM Shrawgh VCDAYM bul shalinod ba entitied to cazt thair vate again.

B, ANy person, who acquines shares of the Gompany and becomes a Membses of the Gomparny ater the
Hitica has heen sens electronically By the Company and halds sharaes of the cul-odf date; may ootain
the o 1D and passwiard by sendirg a ragusst o investorgBcamaainda.com. However, il he'she is
already registered with COSL for remate e-woting then heishe can use hisher exssding user id and
passward for casting theirvotas,

Membirs holding shanes in physcal mode and wha hase nol updated their e-mad addresses with the

Gompany can obiain Notice of the AGM. Annual Report andios kigin desaits far oning the AGM thiagh

WO facilty including e-vofing ba sending scanned copy of (3} Copy of the signed request letiar

mrnlicering the Toda ramber, name & Sddress af e Memer, [ Sell-atestsd copy of PAN cand and (¢

seff-aftested copy af any documents (9., Aadhar, Driving License, Electian Identity Card, Passpart in
suppniic the addrass of the Member by email to invesiorgcameaindia.com

MEmbErs who swodld ke B eapress thelr Views'ask questions as & speaker 2 he meeting miay poe-

register themselyes by sending a reguest from registersd e-mail address mentioning their names, OF

10, Client IDyFolic Mumbar, PAN and mabile number to secrefanial@dharanifinance.com & {fiva) days

prar B rresetinge Cinly (oS members who e pré-registered hemsebns as speakers wil be albowed

to pxpress Heir viewsask questions during the AGM. The compary reserves the right to mstrict the
nurnbar of spaakers dapending anthe avaiabiity of ime for e AGM.

The notkee of the 32nd AGM and Anrual Repart 1o the financial vear 2021-22 will also be made

availzble an the Compamy's website af www dharanifinemce.com, stock =echange website fo

wwwl bseindia.com ard COSL's websie, 31 wwwesnaling.com

In case of any quersss relaling fo e-voting. members may reler the Frequently Asked Ouestions (FAls)

and e-vpding manizal awailable at www.ewolingindia.com under help seclion or amail to

helpdesk evolingr@odslindia.com Any §rsvance melaling (0 &-valing LGy, members may comact

Mr P Muralidharam, Manager, Cameo Corparate Services Limited, Subramaniam Bullding No.1

Cluwh Howse Road, Chennai -G00002, Tel 044-28460390 or email; investori@camenindia.com.

Pursuand b seckion 371 of the Companies Aot 2013 resd with applicalée Rules and Reguistions 42 of the

SEBI (Listing Obligatons and Disciosure Reguirements) Regulations 2015, the Register of Members

and Gharg Transfer Beaks of the Company will remain closed from 2%d Decembss 2022 to 29t

Decerber 2022 (Dath d3ys inclusive) for annual clasing and 32nd AM

By order of the Board

PP GEROLP

For Dharani Finance Limiled
Dr Patani & Periazamy
Chairman

Date: 06.12.2022
Placa: Chennai

SDC Techmedia Limited
CIN: LT2900THZ0EPLCDETSE2
Regd, Office : 331, Wallajah Read, Chepauk. Chennal - 800002
Email: infoisdctach.in | Web: www sdctech.in | Tel 04223548 5757
NOTICE
Matice is hersty givan fhat the 14% Anneal Ganeral Maaling of the Company is schaduled
fo b= held on Tuesday, 2T day of December, 2022 &t 12,30 PX al Mo 331, Walajgh Road,
Chepauk, Chennal - 600002
in complanca wilh the Cireutar issusd by ha Minstry of Corporate Alfars (MCA] ard Securiliss
and Exchenge Board of Indis {SEBI), the company on 030 December, 2022 has =sent the
electronic coples of the Natice of the 1450 AGM and Annual Report for Financial year 21-22
e all he sharsholders whose emal sddresses ame registenad with he Et-fnpang.--' I:IDD-'.IEJH'I
Parlicipant(s) as on 03 December, 202Z. Al the Shareholders of the company hold sharas
in dematerialized mode and hence they are requested to register their email addresses and
mobile numbers with thelr relevant depositories through thelr depositary participants
Furthermons the Mafice of tha 145 AGM and Annual Reparl for Financial year 21-22 will also
be made awailable on the Company’s wehsite, al wew sdoiech.in, stock exchange website
at www bsendia.com and on the COSL's website, at waww.swodingindia.com. Members can
raquest for physical copy of the Annual Reporl along with nobice by sendng an e-mall ko
infai@sdetach in by mantiorang thair Folio | OP ID and Client 1D Mo,
Register of Membars & Share Transfer Books of the Company shall remain clogad from
Weadnesday, 218 Decambaer, 2022 to Tuesday, 27 December, 2022 (bolh days inclusie)
for the purposa of 140 Annual Ganeral Mesting (AGM).
Furiher, in ferms of Saction 105 of the Companies Act, 2013 resad with Companies (Management
& Adminisiration) Rulas, 2015 and Regulation 44 of the SEBI {Lsting Obligations and
Dizdosure Requirements], Reguiations, 2015 the Company is plaased fo provide ils mambers
holding shares, 38 on the cul off date being Tuesday, 20th Decarmber, 2022 with facility of
remate e=yating.
& person whose name appears in the Register of Mambers [Benaficzal Chwners &5 on the cut
off date i.e, 30N December, 2022 only shall be entitied 1o wode on the resolutions saf out in
the Mobice of the AGM and he/she can exercise hisfher woling rights theough remote e-valing
ar al lhe AGM.
The Company has engaged services of Central Dispasitary Serdicss (India) Limited ("CDEL")
ag e Authorized Agency to provide remobe e-voling faciitles. The mmote e-voting perlod
commencas on Salurday 24 Decamber, 2022 at 0800 AM and ends on Monday,
261" December, 2022 a1 0500 PM. Duwing this perod, shareholders holding shames as on
the cut off date |e, 2t December, 2022 may cast thelr vote electroricaly, Remole e-voling
shall nol be allvwed before/aller the specifad date and time, Once the vobe i& cast by the
mamber, member shal nof be glowad o change it subseguantly.
Further, thise persens who have aoguined shares and have become memibers of the company
after the dispateh of Nolics and holding shares as on lhe cul ofl date may oblain he [ogin
i0 ard password by sending request af evoling@cdsindia.com.
Further a facility for woting through Ballol Paper shaf also be made awalable fo rmembers
attending tha AGN. Howesar, mambess wha have alaady castad their voles by a-voling may
atiend fhe AGKM but shall naot be entifled 1o vote
For any queries related to remote e-valing, members can contact the BTA of the Company,
Mis. Purvasharagistry (Indiay Pyl Lid., 9 Shiv Shakii Ind.Esil, J B Baricha Marg, Lower
Farel East, Mumbai 400 0711, Email; purvashn@minl.netin Phone;+91-022-2301 €761 or the
undersigned at the company's AddressiTelephone MoJ/Email 19 from Monday to
Friclary bebwaen 1100 am o 5:00 pm
For S0C Techmadia Limited
Sdi-
Fayaz Usman Faheed
(DIM: B0252610)

Managing Director

Plaze - Chennai
Dabe : 037 December, 2022

AUNDH-

Suyog Enterprises,

C/0 Sandeep Book Stall, Swajas
Complex, Parihar Chowk,
Aundhgaon, Pune-7. Mob.
9422011181.

Chordia Communications,
Arshad Ajit Chordia. 17/18,
Aundh Gaon, opp. lane of
Cosmos Bank, Aundh, Pune-7.
Tel: 25886118, 9960111123.
Shraddha Ads, Mrs.Ujwala
Kotbagi, 'A' wing, Vastu-sunder,
Near Kumar Classic, Pune-7. Tel.

Ganganath Maharaj Road,
Kachi Lane, Pune-411042.

Ph. 020- 24456297,

Mob. 8975110325, 9421815428.
GHORPADI -

Kanya International,

A-18 Suchandra Corner,

B.T. Kawade Road,

Ghorpadi, Pune 411001.

Ph. 9422086762, 9921177816
GULTEKDI -

Xebec Communications Pvt Ltd.,
Santosh Heights,

J. N. Marg, Gultekadi,

9371055799. S. No. 20. Pune-411037.

San Ads, Tel: 26446856, 9766509029.
Anurag, Plot No. 10, near Kobe = HADAPSAR-

Silzler Cave, Aundh-411007. Tel: Plus Media,

25881302/3/4. Flat No. 22, Tulasi Complex, Opp.
APPA BALWANT CHOWK - Ravidarshan,

M/s V. V. Medhi,

153, Budhwar Peth,

Near Jogeshwari Temple, Above
Shri Samartha Agency, Pune-2.
Ph.no. 64005767/ 24492149/
30227516.

BIBVEWADI -

Ad Services,

Amol Nalawade,

Sr. N0.659/28, Rajiv Gandhi
Nagar, Upper Last Bus Stop,
Bibvewadi, Pune-17. Mobile

Near Kalyan Bank,
Gadital, Hadapsar,
Pune-28. M. 9762547254,
Pooja Enterprises,

F-96, Mantri Market,
Hadapsar, Pune.

Ph. No. 26820384, 26820839
Mobile: 9890635425.

J. M. ROAD -

Fair & Fast Advertising,
1170/05, Kartik Chambers,
Model High School Corner, Near

KOREGAON PARK -
Taurus Advertising Agency,
Mr. Pt. J. Pillai, 398/a/1,

s

Name of corpaorate delior
Diate of incorporation ol Corporate Debioe

o

PUBLIC ANNOUNCEMENT
{Under Begulation 6 of the Insalvency and Bankruptcy Board of india
{Insolvency Resobution Pracess for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
NYLES SALES & INFRAPROJECTS PRIVATE LIMITED

RELEVANT PARTICULARS

CLASSIFIED CENTRES IN MUMBAI

Sugo Advertising,
Vasai (W),

Phone : 7756982329]
7028565571

Nikharge Advertising,
Borivali (W),

Phone: 28921255
Mobile : 9322210176

SHAH Publicity
Borivali West
022-28927421 | 9930898947

Mayuresh Publicity
Virar (W),

Phone : 0250 - 2503913,
Mobile : 9923935556
M.S. Advertising,
Bhayander (E),
Phone: 022-28160100
Mobile: 9769711727

Plasma Advertising,

Panvel,
Phone : 022-27461970

aing A Sl Hesage Go A Long ey v

|

Classfids

MYLES SALES & MFRAPROJECTS PRIVATE LIKITED
02092074

[

Goldfield Park, South Main

Aurthoaity undee which corpoeabs dabtor is incorp

ofated ,':egsl:ere-:l| ROC Puna

Road, Pune. Tel. 9860577086.
Prime Ad World,

=

ershcation Ne. ol corperale deblo

Corpocate (dentity Mo, | Umied  Uabiity

UAS100PMR20T4PTCTITNT

Mrs. Rani Wilfred, A/10/1, Meera
Nagar Society, Koregaon Park,
Pune-1.

12 ]

alfice [ any) ol Companste Deblos

Address of the Begisterad office and Prancipal

Registared Office : Plol Mo, 232, G-Block,
Bhagawan Marked, Samibaj Magae, Chinchwad
Fune, MH.-41 1015 I,

Palnet Publicity,

Insolency commencemenl dabé in respedd ol

Claris

Claris Limited

(formerly known as Aftheon Emterprizes Limited)
Registerad Office: Claris Corporate Headquariers, Near Parimal
Faibway Crossing, Ellisbridge, Ahmedabad - 380 006, Gujarat, India
Tel. Mo.: +91-T8-26563331, Email: investors@claris.in
CIN: U11102GJ2013PLCOTE6E31

NOTICE OF THE NINETH ANNUAL GENERAL MEETING

Motice is hereby given that the Nineth Annual General Meeting
("AGM") of the Members of CLARIS LIMITED (formery known as
Altheon Enterprizses Limited) ("the Company”) will be held on
Wednesday, 28 December, 2022 at 3:00 PM through WVideo
Caonfarancing (“WC™) / Other Audio Visual Means ("OAVM™) 1o fransact
the businass as set aulin the Motice convaning AGM.

In view of tha continuing COVID-19 pandemic, tha Ministry of
Corporate Affairs vide its circulars 1. Circular Mo, 1472020 dated April
08, 2020, Circular Mo 1772020 datad April 13, 2020, Circular Nao,
20020020 dated May 5, 2020 and Circular No, 02720217 dated January
13, 2021, Circular No. 2172021 dated December 14, 2021 and Circular
Mo, 212022 dafed May 5, 2022 (including any further amendment(s) or
medification{s) thereto for the time being in force) ("MCA Circulars™),
had permitted the holding of AGM through VCAOBAWM, without the
physical prasence of the membars, hencea the AGM of the Company is
held through YC/OAVM. The Company has sant the Annual Report
along with the Notica convening AGM on Monday, December 5, 2022,
through electronic mode to the Members whose email IDs are
registered with the Company and / or Depasitories in accordance with
the MCA Circulars

The Annual Report along with the Motice of AGM is also available on
the website of CDSL (agency for providing the remote e-voling facility)
i.e. www, evolingindia .com.

FPursuant fo the provision of Section 108 and ofher applicable
provisions, if any, of the Companies Act, 2013 read with Rule 20 of the
Companies (Management and Administration} Rules, 2014 {including
any amendmentis) or modification(z) thereto for the time being in
force), as amended from time o time and MCA Circulars, the Company
is pleased to provide Members facility to cast their voles on all
rasolutions as sat forth in the Notice convening AGM using “remota
e-voling facility” prior to the date of AGM _and “E- voting facility” during
the AGM to its Members. The detailed procedurafinstruction for
e-voting is mentioned in the Notice convening AGM. The voling righis
of Members shall be in proporiicn to the equity shares held by them in
the paid-up equity share capital of the Company as on Wednesday,
21 December, 2022 ("cut-off date™).

The remote e-voting period commences on Salurday, 24 December,
2022 at 10:00 AM and ends on Tuesday, 27 December, 2022 at 5:00
P, During this percd, the Members may cast theair vote electronically.
The remaofe e-voling module shall be disabled by CDSL thereafter,
Those Members, who shall be present in the AGM through VC/OAWM
facility and had not cast thair votes on the resolutions through remote
e-voling and are otherwise not barred from doing 5o, shall be eligible to
vobe through e-voling system during the AGRHM

The Members who have cast their votes by remote e-voting prior to
AGM may also attend/participate in the AGM through VCIOAVR but
shall not be enfitled to cast their votes again

Any person, who acguires shares of the Company and become a
Member of the Company after the Motice has been sent electronically
by the Company, and holds shares as on the cut-off date; may obtain
the login ID and password by sending a reguest to tha
helpdesk. evoling@cdslindia. com.

In casa of any queries or issuas regarding attanding AGM & e-Voting
fram the CDSL e-Voting System, you can write an email to
helpdesk.evating@edslindia.com under help section or contact
Mr. Rakesh Dalvi, Manager, (CDSL) Central Depository Services
[India) Limited, A Wing, 25th Floor, Marathon Futurex, Mafailal Mill
Compounds, M M Joshi Marg, Lower Parel (East), Mumbai - 400013
or send an email to helpdesk.evoting@cdslindia,com or call on
022-23058542/43.

The Board of Directors have appointed Mis. SPANJ & Associates,
Company Secretaries, as a Scrufinizer to scrutinize the remote
e-voting and e-voting at AGM.

The Motice of AGM is available on the website of the CDSL's wabsite
wiww.avolingindia_com

For Claris Limited

(formerly known as Altheon Entarprisas Limitad)
Sdi-

Kirit Kanjaria
Company Secretary &
Compliance Officer

Date; Dacember 5, 2022
Flace; Ahmedabad

Registerad Office : Bhopal
e 4% AT s & s
Possession Notice (Rules 8(1) for Immovable property)

Whereas, The undersigned being the authonzed officer of the CENT BANK HOME FINANCE LTD., Pune Branch. Under the Secwdizaton and
Reconstructon of Financial Assets and Enforcemeant of Security Intarest Act, 2002 and in exarcise of powers canfarred under saction 13(12)
read with rule 3 of the Securty Interest (Enfarcement) Fules 3, 2002 issued demand notice Upon the Borrowers/guarantors mentioned
below fo repay thae ameunt to CENT BANK HOME FINANCE LTD, Pune within 80 days from the date of receipt of the said notice. The
Borrowers having falled to repay the amount, notice is heraby given ta the bomower and the public in general thal undersigned haz taken
possession of the properly described herein below in exarcese of poaers conlarred on me undar secbion 1304) of the said Act reas with rule
& of the said rules on the date mentioned apgainst account. The borrowers/guaraniors in pariicular and ihe public in general is hereby

QAee dfes 5191 BIrotie feifdres

Cent Bank Home Finance Limited

Corporate Office: Mumbai

Subsidiary of Central Bank of India

Flat No. 2, Ground floor, b 02122022 cautioned not lo deal with the praperty and any dealing with the pragerty will ba subject 1o the charge of the CENT BANK HOME FINAMCE
Aishwarya Soc., Wadgoan Sheri, el LTD, Pune for the amount and imtarest thereon w. 2.4, Date

Pune. Ph. No. 8149097475. [Estmated date of closure of insolvency|y b g T

KONDHWA - resclufion process ' g, Name of the Barrower/ S A e 0 | Amount In
Mak Ads, _ _ Mame & Regsiralion Mo, al the insoleency| Mr, Sandeep Bishan Swarcop Goel Ni. Guarantor & A'c Nao. SHOBRINRIOH 5 W10 ANVRARMES INgRILY Date n:i:l;:aﬁiuﬂ Demand Notice
Khan Mohammaddin Ayazuddin, B|Professional Acting a5 Interm  Aescluion|nsalvency Prafessional, Registration Na,

76/4, kausar Baugh Co-op, Hsg. arodessional QO1NP-PO1 36320182191 E T2 T | Mr. Mahesh Praihad Barhate and All the part of parcel of property consisting of at SRR/ 02T ¥

Soc,, . ) 1604, ‘ewona, Hiranandeni Gardens, Pows, Mrs, Jayshr Mahesh Barhale Hat No. 703, i Faar, O - 'Wing, 1 Hallrmark —_—_— Eﬂiﬂﬂ,ﬂﬂﬂf-
Khondhwa Khurd, Pune-48. Tel: g|ddress and &.mall of the raerim 18SOUBO y, o 5uburben, Maharmshira-400 078 Loan A'C No. : 00803090000027 | Avenue, S.No.31, Hissa No.2A & 28 BRT Road, 02122022 | interest and
9850551497. nratessianal, a5 ragistered with the Board =E-mail ID : qoelsardesofiavahon com o Opp, CHG Petrod Pumg. RBavel, Pune - 411044 [Symbaolic) ather charges
Khushi Consultant, U604, Verona, Hiarandari Gaedens, Powai, _ — ;
Bashir Ismail Parker, Off No. 14, g |ddress & e-mail o be usad Jor correspandence| Mumbai Suburban, Maharashira-£00 076 2 | Me. Amol Anant Kshirsagar and All the part of parcel of property consisting of al 21/06/2022

C2, Brahma Estate, Ground ‘with the interim resalution professional «Mob. No. : 9821188339 Mrs. Rohini Amal Kshirsagar Plot no.RH-C-6,Flat no 6,15t Floor, — | 26,99.654/-
Floor, Nibm Chowk, Kondhwa «E-mail ID : nyieaalesipi@gmail com Loan A'C No. : 0803010000002 Mear Siddhivinayak Mandir, G-Block, MIDC, 02112/2022 | +interest and
Eﬂzﬁ);‘h 40055020. it i b eIl ol it T8 12 200 t Sambhajinagar, Chinchwad, Pune-411019 (Symbaolic) other charges
Yash Publicity, 4n|Classes of creditors, if amy, under clause [b) of sub-section (G4} of section 21, . Place: Poune, Date: 6,12/2022 Authorized Dfficer, Cent Bank Home Finance Ltd., Pune |
Harish B. Sharma, 264/1, Old i e 15t Floor, Ajantha Complex, 499, Rasta Peth, Pune-411011,Ph. No. 020-26136933

Khadki Bajar, Shobhargoha g |Names of inscivency Professionals identified 1o act as Authorized Representative of N A

Khadki, Pune-3. M. 9822220090, cradilies in & class (Theee names for each class) g

9595010552. fa) Fielewart Forms and

LOKMANYA NAGAR - 14/[b) Detals of Authorized Representalives ara
Akshay Design, availahla At

Mr. Akshay Kulkarni, 28/401, Notice is heredry gven thal the National Company Law Tribunal (Mumbai Bench) has ordered Ihe
Samarth Hsg. Soc., Lokmanya commengement of a coparabe insehancy resolulion process of Nyles Sales & Infraprojects

b} Physical Address ; B, A

|7,a: wis lirik : s it govirdenhomeidowmioads
|

IndoStar Capital Finance Limited

Registered Office - One Word Center, Tower 28, 20° Floor, Jupiter Milts Compound,
Senapali Bapal Marg, Mumbai = 400013, India

9420729914, 9021851460
Akash Advtg,
C. S. Sawar, 645/1, Shop No.4,

Bhosale Bhuyari Marg, Pune-
411005.Ph. No. 25511054,
25512719. M: 9881987777/

O RTAR

Rasakar Campus, 9422502650. Nagar, Navi peth, Pune-30. Private Limited vide ardar C. P. No. S668MB/C-172010 on date December 02, 2022,

B Sudhanva Jadhav, KARVE RD - Tel: 9766594567. Tha craditors of e Myles Sales & Infraprojects Private Limited are hersby called upon POSSESSION NOTICE

Greetwel, 1250 Deccan Jaya Advertising Pvt Ltd, MARKET YARD - fo submni their claims wish proof on or bedore December 19, 2022 to the intenm resclution projessonal [Rule 8 (1) and (2)]

Gymkhana, F. C. Road, 612/3 Anupam Darshan, Karve  Purandar Publicit #l the address mentioned aganst Entry No. 10. | ; T ’ : ; ; & ;
Pzne-4. Ph.no. 25531409 R /Kothru% PUNC. PVt Ltd., y Thve finacial credioes shall Submil their ckaims with proof by eléctranic mesans onc AN ohesr creditors Whereas, The Autharized Officer of the Secured Creditor mentioned herein, under the Securitisation and Reconstruction of Financial

Assats and Enforcemeant of Security Interest (Act), 2002 and in exercse of powers conferred under Section 13(2) read with (Rule 3) of
tha Security Interest {Enforcement) Rules, 2002 issued a demand notice dated 2308/2022 calling upon the borrower(s) bo repay the
armount mentioned in the nolice within 60 days from-the date of receipd of the said nofice,

The borrower(s) having failed fo repay the ameunt, notice is hereby given to the borrowerls) and the public in general that the
undersigned being the Authorzed Officer of IndoStar Capital Finance Liméted has taken possession of the property described herein
below in exercise of powers conferred on him under sub-section (4] of section 13 of Act read with rule 8 of the Security Inierest
Enforcement] Rules, 2002 on the date menfioned against each property.

The barrower's altention is invited to provisions of sub-section (8) of section 13 af the Act, in respect of time available, to redeem the
securad assels,

The borrowers} in particular and the public in general is hereby caufioned not to deal with the proparty and any deafings with the
property will be subject to the charge of the IndoStar Capital Finance Limited for the amount mentioned below and interest therson.

miy Subeni the: claims wih proof in peeson, by pastof by eleclranic means

A financial craditor befonging %o a ciass, as listed againsl tha Entry Ma. 12, shall indicats its choice of
autharized representativa from amang the thres insofvency profezsionals listad against Entry No.13 ta
act as authonzed representative of the class [specify class] in Fom CA
Lubmaszion of false or miskading proals of claim shall attract penalties
Name and Sigrature of Inerim Resolution Profiessional i

Date and Place ;

66014132.

DEHU ROAD -
Mundakal Enterprises,
Mr. Roji Samuel Raju, 6 Unique  No 2, Happy Colony,

Housing Society, Near Karve Rd, Pune. Ph. No.
Telephone Exchange Dehu Road, 64004637, 9767428509.

Pune-1. M. 9422519264. Virgo Advertising & Media

FC ROAD - Publication,

Dhandhania Agencies, Vivek W. Lawand,

Mr. Ravi Dhandhania, 1st Floor, Shop-5, Plot-24,

Srinath Plaza, Dnyaneshwar Kakade Complex,

Paduka Chowk, F. C. Road, Nr Bhairavnath Temple, Karve

Manas Enterprises,
Sanjay Jaganath Hagawant,
34/3, Swaroon Chhaya Apt, Lane

RaviRaj Kru. Unit No. 201, 4th
floor, Gangadham- Kondhwa
Rd., Pune-37. Tel: 24260980,
24265996.

Tanishka Ads,

15/117, Maharshinagar,

Near Durgamata Temple,
Pune-411 037.

MUKUNDNAGAR -

Naval Publicity,

Vega Centre, 'D' Wing, 5th floor,
Shankarsheth Road, Swargate,

Mr Sandsep Gosl
Wumbal & December 0¥, 2022

Pune-5. Ph.no. 25521699/ Nagar, Pune. 9423566508. Loan Account Number Borrower(s) Co-Borrowen|s) Details Amount & Dat_r-_' Date ":'f Possession
25537933, Pune-52. MUNDHAWA - : . | . Ly Mosice Possession | status
Konark Media Solution Pvt Ltd., KOTHRUD - Sahyadri Ads. & Services, NEW IDEAS LSPUNCO117-180000871 | 1. Mr. PRASAD LAGAD ¥ 2,34,08,168)- (Rupses Two | 24-11-2022 | Symbolic
Flat No.6, First Floor, Prabha Minat Advertising, Shop No. 03, S.No.32, Kalyani 12 Mrs, VAIJAYANTI LAGAD Crores Thirty-Four Lacs Nine Possession

13 Mis. VALIAYANT| ENTERPRISES
{4 Mis. PRASAD ENTERPRISES
15, Mr. RAJENDRA LAGAD
! 6. Mr, NILESH LaGaD
Froperty Description: - SHOPS SITUATED ON GROUND FLOOR IN THE BUILGING LAKMI MIWRS" SITUATED OM CTS. WO, 633
KUMTHEKAR ROAD SADASHIV PETHPUNE 411030
Boundaries Details: -

Thousand One Hundred Sixky-
Eight Only]
Date: -23708/2022

IN BUSINESS.

Tara Appt., Behind Hotel 164/12 Shinde Building, Shastri
Vaishali, F.C. Road, Shivajinagar, Nagar, Kothrud, Pune. Ph. No.
Pune-4. Ph. N0.32606012, Telefax: 9960111193/ 9822110193/

2553 7013, Mobile: 9823142410.  66020354.

Meera Publicity, Sneha Communications,

1st floor, 10, Oswal Park, Plot 39, Flat No.7,

Residency, Sriram Colony,
Mudhawa- Manjari Road,
Keshav Nagar, Mundhawa,
Pune-36. M. 9881210378
NARAYAN PETH -

Ozone Advtg,

NEW IDEAS

Opp. Rachana Lodge, behind Swapan Apartments, Right Sandip Kulkarni, 391, Vinya Apt,

Safari Hotel, Bhusari Colony, Paud Road, Opp Phadke Prakashan, BEF{}RE THE"IIIr Morth ; Shop South ; D!:lurEr-Im_m:.e -

nr S.T.Stand, Shivajinagar, Kothrud. Ph. No. 25282791/ Narayan Peth, Pune-30. East : Side Margin West : Side Margin ad-
Pune-05. Ph. 9421017457. 9422031002. Rajan Media, BECOME BUSINESS. Place : PUNE Autherised Officer

FATIMANAGAR - Date : 05122022 IndoStar Capital Finance Lid.

Arora Enterprises,

Rajesh Arora, Office No. 63,
Building I, Phase-lll,
Parmarnagar, Wanowrie,
Pune 411013.

Tel/fax: 020-26860834.
GURUWAR PETH

T.V.S. Enterprises,

460, Guruwar Peth, Sant

Santosh Tukaram Dhumal,
436/A, Narayan Peth, Near
Patrya Maruti, Pune. Ph. No.
5394262.

Orange Advtg,

Ashwin Karthalkar, Off No 03,
Dhruta Complex, Nr Bhide
Bridge, Kelkar Rd,

Narayan Peth, Pune. Ph. No. 020-
25659133, 9822522130.

Pradnya Communications,
Rohini Dnyaneshwar Mohol,
83/165, Shastri nagar, Near
Sainath Mandir, Kothrud, Pune.
M. 9422015746.

Shubhangi Ads.,

Plot No.30, Madhavbaug Co-Op.
Soc., Shivtirth nagar, Paud
Road, Kothrud, Pune-411038

M. 9822173930, 9850965214
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